
Form 1

Page 1

Sr.No. Court District Case No. Advocate Advocate E-mail ID Date of e-filing

Amritsar Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil

Kapurthala
Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of May, 2022

Petitioner Name Vs. 
Respondent Name

Advocate Mobile 
Number

Date of 
Registration
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Sr.No. Court District Case No. Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of May, 2022

Petitioner Name Vs. Respondent 
Name

Date of 
Registration

Date of e-payment 
of Court fees
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of May, 2022

Date of Electronic 
Service of Process
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Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

1 ACJSD PATIALA 28 CIVIL 1

2
CJJD PATIALA

MS ANKITA MITTAL, CJJD-JMIC 5 CIVIL 2

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 ARB 5

2 ADJ Chandigarh Ms. Anshu Shukla ADJ 31 EXE 2

3 ADJ Chandigarh  Sh.Jaibir Singh, ADJ 13 Arb. 8

4 ADJ Chandigarh  Sh.Jaibir Singh, ADJ 13 CS 1

5 CJSD Chandigarh Sh.T.P.S.Randhawa,CJSD 2 CIVIL SUIT 48

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of May, 2022

Case Count (No. of cases randomly 
allocated)

MS RUCHI SWAPAN SHARMA 
ACJSD
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

1 Ms.Anshu Shukla, ADJ Chandigarh 393/2022 Centrodorstroy I P Ltd Vs. Punjab Pwd Sh. Manish Joshi 04-05-2022 04-05-2022
2 Ms.Anshu Shukla, ADJ Chandigarh 493/2022 Decode Advertising P Ltd Vs.  Municipal Corporation Sh Rajesh Sood 24-05-2022 24-05-2022

3 Ms.Anshu Shukla, ADJ Chandigarh 496/2022 Municipal Corporation Vs. JITF Urban State Sh. Raghujit Singh Madaan 25-05-2022 25-05-2022

4 Ms.Anshu Shukla, ADJ Chandigarh 497/2022 Municipal Corporation Vs. JITF Urban State Sh. Raghujit Singh Madaan 25-05-2022 25-05-2022

5 Ms.Anshu Shukla, ADJ Chandigarh 510/2022 Shalimar Estates P Ltd Vs Inox Leisure ltd Sh. Nikhil Sabharwal 31-05-2022 31-05-202

6 Ms.Anshu Shukla, ADJ Chandigarh 296/2022 Excel Automotive P Ltd Vs Ford India Ltd Sh. Rohan Markanda 02-05-2022 02-05-2022

7 Ms.Anshu Shukla, ADJ Chandigarh 337/2022 Ram Advertising Service Vs Punjab And Sind Bank Sh. Ramnik Gupta 26-05-2022 26-05-2022

8 Sh.Jaibir Singh,ADJ Chandigarh Arb/395/2022 Tata Motor Ltd Vs. Punjab Bus Metro Society and others Sh. Inderjit Singh Adv. For petitioner 09.05.2022 09.05.2022

9 Sh.Jaibir Singh,ADJ Chandigarh Arb/413/2022 Sh. Naresh S. Rana for petitioner 12.05.2022 12.05.2022

10 Sh.Jaibir Singh,ADJ Chandigarh Arb/414/2022 State of Punjab Vs. Madhva Baramputra and another Ms. Harbhajan Kaur Govt. pleader for objector 13.05.2022 13.05.2022
11 Sh.Jaibir Singh,ADJ Chandigarh Arb/415/2022 State of Punjab Vs. Madhva Baramputra and another Ms. Harbhajan Kaur Govt. pleader for objector 13.05.2022 13.05.2022

12 Sh.Jaibir Singh,ADJ Chandigarh Arb/416/2022 Rana Builders Vs. UOI Sh. Raj Kumar Syal Adv. For petitioner 13.05.2022 13.05.2022

13 Sh.Jaibir Singh,ADJ Chandigarh Arb/501/2022 NKG Insfrastucture Vs. Chief Engineer Sh. Avneet Cheema Adv. For petitioner 27.05.2022 27.05.2022

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of May, 2022

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib

Saini Trading Compnay Vs. Punjab State Coperative Society and 
others
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14 Sh.Jaibir Singh,ADJ Chandigarh Arb/507/2022 Ayaan food Vs. Burman Hospitality and another Sh. Rohit Suri Adv. For Objector 31.05.2022 31.05.2022

15 Sh.Jaibir Singh,ADJ Chandigarh CS/14/2016 Swaraj Mazda Vs. Vijay Pal Adhana Sh. S.K. Chabra Adv. For plaintiff, Sh. R.K. Bamal for Defendant 25.05.2022 25.05.2022

16 Sh.Jaibir Singh,ADJ Chandigarh Arb/515/2021 PSIEC Vs. Shrishti Construction 01.04.2021 17.05.2022

17 Sh.Jaibir Singh,ADJ Chandigarh Ex/1038/2019 Cholamandalam Investment Vs. Satinderjit Singh Sh. Rishabh Vadera for DH and Sh. Palwinder Singh for JD No. 1 05.09.2019 07.05.2022

18 Sh.Jaibir Singh,ADJ Chandigarh Arb/614/2021 Punjab Mandi Board Vs. V.S. Saini Engineer Sh. Sanjeev Sharma for petitioner 17.08.2021 23.05.2022

19 Sh.Jaibir Singh,ADJ Chandigarh Ex/216/2022 PNC Infratech Vs. Haryana state Road Sh. Manish Joshi Adv. For DH 25.03.2022 19.05.2022

20 Sh.Jaibir Singh,ADJ Chandigarh Arb/574/2017 M/s Chamkor Rice Mills Vs. Punsup and others 04.07.2017 23.05.2022

21 Sh.Jaibir Singh,ADJ Chandigarh Arb/389/2022 CSJ Infrastuture Vs. M/s Aayan Foods 28.04.2022 04.05.2022

22 Sh.Jaibir Singh,ADJ Chandigarh CS/2/2021 M/s Fortune mall pvt. Ltd Vs. Oriental Insurance Company Sh. Vikas Sagar for plaintiff and Sh. Krishna Kant for Defendant. 04.08.2021 24.05.2022

23 Sh.Jaibir Singh,ADJ Chandigarh CS/1/2021 Jai Marketing Vs. M/s ITC Ltd Sh. Paras Money Goel for plaintiff and Sh. Vikas jail for defendant 19.04.2021 24.05.2022

24 Sh.Jaibir Singh,ADJ Chandigarh Arb/825/2021 Unitech limited Vs. Chandigarh Administration 02.12.2021 09.05.2022

25 Sh.Jaibir Singh,ADJ Chandigarh Arb/691/2021 Chandigarh Adm. Vs. Unitech Ltd 04.10.2021 09.05.2022

26 Sh.Jaibir Singh,ADJ Chandigarh Arb/472/2020 Director General Vs. Swasthika entertainment Pvt. Ltd 13.07.2020 02.05.2022

27 Sh.Jaibir Singh,ADJ Chandigarh Arb/473/2020 Director General Vs. AI News network 13.07.2020 02.05.2022

28 Sh.Jaibir Singh,ADJ Chandigarh Ex/670/2021 M/s Raja Ram Sons vs. UOI Sh. Rohan markanda Adv. For DH and Sh. Vikas Kashyap Adv. For JD 21.12.2021 09.05.2022

29 Sh.T.P.S. Randhawa, CJSD Chandigarh 331/2018 THE GREEN TREE VS. ANANT DESIGNERS RAJWINDER SINGH RAJPUT 20.02.2018 27.07.2022

30 Sh.T.P.S. Randhawa, CJSD Chandigarh 2073/2020 M/S SAMRAT LAMINATORS VS. M/S BAJAJ UDYOG SEEMA PASRICHA 20.10.2020 11.07.2022

31 Sh.T.P.S. Randhawa, CJSD Chandigarh 1548/2017 M/S PARNEET ENV.VS. M/S AIMS SANJAY JUDGE 03.10.2017 29.10.2022

Sh. Vaneesh Khanna for petitioner, Sh. Rohan Markanda Adv. For 
Respondent

Sh. Vishal Sodhi Adv. For petitioner, Sh. Ashok Sharma Adv. For 
respondent. 

Sh. Chetan Mittal Adv. And Yogesh Mittal Adv. For petitioner, Sh. 
Mohit Sarren Adv. For Respondent

Sh. Sidharth Batra for petitioner, Sh. Hukam Singh Ld. PP for 
Respondent

Sh. Hukam Singh Ld PP for Respondent, Sh. Sidharth Batra Adv. For 
Respondent 

Sh. Priyanshu Chaturvedi Ld. PP for Appellant and Sh. J.S. Ahlawat for 
Respondent. 

Sh. Priyanshu Chaturvedi Ld. PP for Appellant and Sh. J.S. Ahlawat for 
Respondent. 
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32 Sh.T.P.S. Randhawa, CJSD Chandigarh 2033/2016 M/S DREDGING VS. PB.ST.IND.DEV. SUNIL KUMAR OJHA 23.11.2016 01.07.2022

33 Sh.T.P.S. Randhawa, CJSD Chandigarh 129/2017 M/S BHARTI VS. ST. OF PB. DINESH KUMAR GOEL 25.01.2017 11.07.2022

34 Sh.T.P.S. Randhawa, CJSD Chandigarh 194/2021 M/S GUJRAT IND. VS. PB FIN.CORP. MANDEEP SINGH KHILLAN 03.02.2021 05.08.2022

35 Sh.T.P.S. Randhawa, CJSD Chandigarh 2178/2020 M/S RAJASTHAN VIDYUT VS. PSIDC MANDEEP SINGH KHILLAN 05.11.2020 25.08.2022

36 Sh.T.P.S. Randhawa, CJSD Chandigarh 801/2020 M/S U.K.BISWAS VS. LION SERVICES PARAS MONEY GOYAL 08.07.2020 18.07.2022

37 Sh.T.P.S. Randhawa, CJSD Chandigarh 317/2020 BOARD OF TRUSTEE VS. PB.ST.IND. DEV. GAGAN ANAND 14.02.2020 14.07.2022

38 Sh.T.P.S. Randhawa, CJSD Chandigarh 628/2020 M/S ASIAN STEEL VS. PREM CONST. YOGESH MITTAL 16.06.2020 10.08.2022

39 Sh.T.P.S. Randhawa, CJSD Chandigarh 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 01.09.2022

40 Sh.T.P.S. Randhawa, CJSD Chandigarh 196/2020 M/S KIPS VS. FANCY BOOK PRITHVESH JAIRATH 28.01.2020 01.08.2022

41 Sh.T.P.S. Randhawa, CJSD Chandigarh 753/2017 M/S RAGHAV VS. M/S EAST AJIT SINGH 05.05.2017 08.08.2022

42 Sh.T.P.S. Randhawa, CJSD Chandigarh 6141/2013 M/S BHUSHAN POWER VS. M/S ARSH AMIT AGGARWAL 11.09.2009 11.07.2022

43 Sh.T.P.S. Randhawa, CJSD Chandigarh 8803/2009 M/S THUKRAL TRST. VS. M/S TYCO GAURAV MITTAL 20.05.2009 27.07.2022

44 Sh.T.P.S. Randhawa, CJSD Chandigarh 1011/2014 ORIENTAL INS. VS. NEW AGGARWAL DINESH MADRA 24.05.2014 08.07.2022

45 Sh.T.P.S. Randhawa, CJSD Chandigarh 1921/2015 M/S ALCHEMIST VS. M/S CKT PVT. BARUN JASWAL 90.10.2015 08.07.2022

46 Sh.T.P.S. Randhawa, CJSD Chandigarh 2417/2020 HONEY HEALTH FOOD VS. M/S GADS HARMANDEEP SINGH KARWAL 21.12.2020 12.07.2022

47 Sh.T.P.S. Randhawa, CJSD Chandigarh 287/2020 MEHAL INT. VS. M/S FORTUNE GAGAN AGGARWAL 12.02.2020 01.09.2022

48 Sh.T.P.S. Randhawa, CJSD Chandigarh 898/2016 M/S NECTOR VS. NATIONAL VECC. VISHAL KUMAR 18.05.2016 26.07.2022
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49 Sh.T.P.S. Randhawa, CJSD Chandigarh 1895/2014 M/S SURYA PHARMA VS. NAMIT ASHUTOSH GUPTA 19.08.2014 09.10.2022

50 Sh.T.P.S. Randhawa, CJSD Chandigarh 654/2018 M/S DEEP BUILDER VS. M/S ALCHEMIST DEVINDER SINGH 12.04.2018 21.07.2022

51 Sh.T.P.S. Randhawa, CJSD Chandigarh 652/2018 M/S DEEP BUILDER VS. M/S ALCHEMIST DEVINDER SINGH 12.04.2018 21.07.2022

52 Sh.T.P.S. Randhawa, CJSD Chandigarh 2337/2014 DEEPAK WATCH VS. M/S DEVRAJ PARDEEP BEDI 06.10.2014 26.07.2022

53 Sh.T.P.S. Randhawa, CJSD Chandigarh 24/2018 ATULYA HEALTH VS. SBI RAJESH KUMAR GAUTAM 08.01.2018 27.07.2022

54 Sh.T.P.S. Randhawa, CJSD Chandigarh 1171/2020 M/S PUSHPAK VS. MEDIA ADVT. D.R.KAITH 02.09.2020 08.08.2022

55 Sh.T.P.S. Randhawa, CJSD Chandigarh 346/2015 M/S SINGLA VS. SHREE ADINATH POOJA OBERAI 25.02.2015 18.07.2022

56 Sh.T.P.S. Randhawa, CJSD Chandigarh 1169/2016 KWALS HOSPITALITY VS. INT. COMM. DEEPAN SHARMA 13.07.2016 15.07.2022

57 Sh.T.P.S. Randhawa, CJSD Chandigarh 166/2019 B.S. DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.01.2019 21.07.2022

58 Sh.T.P.S. Randhawa, CJSD Chandigarh 724/2020 BRAND CONN. VS. RAYAT J.S.THAKUR 20.06.2020 19.07.2022

59 Sh.T.P.S. Randhawa, CJSD Chandigarh 545/2020 M/S VIGIL VS. M/S KARE MANMOHAN UPNEJA 18.03.2020 23.08.2022

60 Sh.T.P.S. Randhawa, CJSD Chandigarh 2229/2015 M/S LIFE VS. TREETWELL SUNEET SHARMA 05.12.2015 07.07.2022

61 Sh.T.P.S. Randhawa, CJSD Chandigarh 1896/2014 BAJAJ ELEC. VS. AREN ENTP. RAJA BAHADUR SINGH JAIN 19.08.2014 08.07.2022

62 Sh.T.P.S. Randhawa, CJSD Chandigarh 1922/2015 ALCHEMIST VS. R.P.TRADERS BARUN JASWAL 09.10.2015 11.07.2022

63 Sh.T.P.S. Randhawa, CJSD Chandigarh 890/2019 JATIN AGRO VS. PB.ST.GRAINS ANCHAL THAKUR 08.05.2019 06.07.2022

64 Sh.T.P.S. Randhawa, CJSD Chandigarh 1172/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 28.07.2022

65 Sh.T.P.S. Randhawa, CJSD Chandigarh 1173/2020 BHUSHAN POWER VS. SAGAR SALES SAURABH GULIA 02.09.2020 28.07.2022

66 Sh.T.P.S. Randhawa, CJSD Chandigarh 425/2017 APEX METAL VS. M/S MALWA GURDIT SINGH SAINI 16.03.2017 24.08.2022

67 Sh.T.P.S. Randhawa, CJSD Chandigarh 195/2021 GUJRAT POWER VS. PB.FINANCIAL MANDEEP SINGH KHILLAN 03.02.2021 05.08.2022

68 Sh.T.P.S. Randhawa, CJSD Chandigarh 280/2016 MEHLE FILTER VS. THE NEW INDIA SUNIL NARANG 08.02.2016 05.07.2022

69 Sh.T.P.S. Randhawa, CJSD Chandigarh 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 21.07.2022

70 Sh.T.P.S. Randhawa, CJSD Chandigarh 1884/2016 VERMA MOTERS VS. INDUSIND BANK CHETAN GOEL 19.10.2016 25.07.2022

71 Sh.T.P.S. Randhawa, CJSD Chandigarh 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 15.07.2022

72 Sh.T.P.S. Randhawa, CJSD Chandigarh 924/2018 FLOURISH PAPER VS. P.N.PULP LABH SINGH 19.05.2018 13.07.2022

73 Sh.T.P.S. Randhawa, CJSD Chandigarh 480/2020 M/S QUARDANT VS. MAHALAXMI ABNASH SINGH 07.03.2020 19.07.2022

74 Sh.T.P.S. Randhawa, CJSD Chandigarh 51/2017 M/S BAJAJ VS. SELZ RAJA BAHADUR SINGH JAIN 09.01.2017 17.08.2022

75 Sh.T.P.S. Randhawa, CJSD Chandigarh 1703/2017 NEW DADILA VS. SINGLA BUILDERS ARIF QURESHI 26.10.2017 31.08.2022

76 Sh.T.P.S. Randhawa, CJSD Chandigarh 1377/2016 WHITE WATER VS. THAKUR ASHISH BANSAL 09.08.2016 29.07.2022
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Sr.No. Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Barnala
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

FATEHGARH SAHIB Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1

Ludhiana CS/4428/2017 43032 No 44669 1637 contested Nil N/A _

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sri Muktsar Sahib
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Chandigarh

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Form 6  (Punjab)
Contested Commercial cases disposed during the month of May, 2022

Petitioner Name Vs 
Respondent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation 

did not take 
place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Sett
led)

Date of 
execution 
of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

Ms. Harsimranjit Kaur, 
CJJD

M/s Kabir Infra Pvt. Ltd. Vs. 
Union of India & other

Sh. G. S. Kalyan 
(Plaintiff) Govt. 

Pleader ( for def. No. 3 
to 6)
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